
List of cases where Case Management Hearing was held during the month of June-2021

Court District Case No. Advocate

1 CENTRAL NIL

2 CENTRAL NIL

3 CENTRAL NIL

4 CENTRAL NIL

5 CENTRAL NIL

6 CENTRAL NIL

7 West NIL

8 West NIL

Sr.
No
.

Petitioner 
Name VS 
Respondent 
Name

Date of 
Registration

Date of 
Case 
Manage
ment 
HearingVacant Court of 

District Judge, 
Comercial Court-
01

Sh. Rajneesh 
Kumar Gupta, 
District Judge, 
Commercial 
Court-02

Sh. Mahesh 
Chandra Gupta, 
District Judge, 
Commercial 
Court-03
Ms Nisha Saxena, 
District Judge, 
Commercial 
Court-04

Sh. Ashwani Kr. 
Sarpal, District 
Judge, 
Commercial 
Court-05

Sh. Manmohan 
Sharma, District 
Judge, 
Commercial 
Court-06

Sh. Dinesh 
Bhatt , DJ 
(Commercial 
Court)-01

Sh. Gurdeep 
Singh, DJ 
(Commercial 
Court)-02



Court District Case No. AdvocateSr.
No
.

Petitioner 
Name VS 
Respondent 
Name

Date of 
Registration

Date of 
Case 
Manage
ment 
Hearing9 NIL

10 NIL

11 NIL

12 SOUTH NIL

13 SOUTH

04.08.2020 01.04.21

25.10.2019 06.04.21

27.02.2019 13.04.21

SH. SANJEEV 
JAIN, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-01

NEW 
DELHI

SH. GURVINDER 
PAL SINGH, 
DISTRICT 
JUDGE, 
COMMERCIAL 
COURT-02

NEW 
DELHI

SH. SANJIV 
JAIN, LD. 
DISTRICT 
JUDGE (COMM.)-
03

NEW 
DELHI

SH. PREM 
KUMAR 
BHARTWAL, 
DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-01
SH. VINAY 
KUMAR 
KHANNA, 
DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

CS (COMM) 
211/20

ICICI BANK 
LIMITED VS 
RACHIT 
GOEL

PUNIT 
KUMAR 
BHALLA

CS (COMM) 
345/19

AMBIKA 
TUBES PVT. 
LTD. VS 
MATRIX 
GLOBAL 
PVT. LTD. 
AND ORS.

MANU 
SETH

CS (COMM) 
309/19

RIZWAN VS. 
M/S. 
YASHODHA
RA 
CONCEPTS 
PVT. LTD.

R.P. 
PANDEY



Court District Case No. AdvocateSr.
No
.

Petitioner 
Name VS 
Respondent 
Name

Date of 
Registration

Date of 
Case 
Manage
ment 
Hearing

13 SOUTH

12.06.2020 29.04.21

14

NIL

15 NIL

16 EAST NIL

17 North-East NIL

18 Shahdara NIL

19 Shahdara NIL

20 NIL

SH. VINAY 
KUMAR 
KHANNA, 
DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

CS (COMM) 
169/20

RSPL LTD. 
VS. RASPL 
INDUSTRIE
S PRIVATE 
LIMITED

S.K. 
BANSAL

SH. RAJ KUMAR 
CHAUHAN, LD. 
DISTRICT 
JUDGE 
(COMMERCIAL-
COURT), SOUTH-
EAST, SAKET 
COURT

SOUTH-
EAST

MS. RAJ RANI 
MITRA, 
DISTRICT 
JUDGE (COMM-
02), SOUTH 
EAST DISTRICT, 
SAKET COURTS, 
NEW DELHI

SOUTH-
EAST

SH. SANJAY 
SHARMA-I

Vacant Court of  
Ld. District Judge 
(Commercial 
Court),

MS. NIVEDITA 
ANIL SHARMA

MS. 
SUKHVINDER 
KAUR

Sh. Vinod Kumar,
Ld. DJ (C.C.)

North-
West



Court District Case No. AdvocateSr.
No
.

Petitioner 
Name VS 
Respondent 
Name

Date of 
Registration

Date of 
Case 
Manage
ment 
Hearing21 North NIL

22 NIL

 MS. BARKHA
GUPTA, DJ(COMM)

SH. HARISH 
DUDANI, DJ 
(COMMERCIAL)

SOUTH 
WEST
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